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Pér Ms. Bidisha Banerjee, JM:

Since the speaking order has been issued by the respondent’s
authority, 1d. Counsel for applicant seeks liberty to challenge the

speaking order in a freshly constituted OA.

Liberty is granted.

2. Accordingly, the OA is disposed of as infructuous.
(Dr. Nandita Chatterjee) A (Bidisha Banerjee)
Member (A) Member (J)
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